389 Message from R.S.

1987-88 within the stipulated
period of six months after the
close of the Accounting year.
[Placed in Library. SeeNo. LT —
7644/89]

Detailed Demands for Grants of
Ministry of Labour for 1989-90

THE DEPUTY MINISTER IN THE
MINISTRY OF LABOUR AND DEPUTY
MINISTER IN THE MINISTRY OF PARLIA-
MENTARY AFFAIRS (SHRI RADHA
KISHAN MALAVIYA): | beg to lay on the
Table a copy of the Detailed Demands for
Grants (Hindi and English versions) of the
Ministry of Labour for 1989-90. [Placed in
Library. See No. LT -~ 7645/89]

12.04 hrs.
MESSAGES FROM RAJYA SABHA
[English]

SECRETARY-GENERAL: Sir, lhaveto
report the following messages received from
the Secretary-General of Rajya Sabha:

(i) “In accordance with the provi-
sions of sub-rule (6) of rule 186
of the Rules of Procedure and
Conduct of Business in the
Rajya Sabha, | am directed to
refurn herewith the Appropria-
tion (Railways) Bill, 1989,
which was passed by the Lok
Sabha at its sitting held on the
17th March, 1989 and transmit-
ted to the Rajya Sabha for its
recommendations and to state
that this House has no recom-
mendations to make to the Lok
Sabha in regard to the said Bill.”

(i) “In accordance with the provi-
sions of sub-rule (6) of rule 186
of the Rules of Procedure and
Conduct of Business in the
Rajya Sabha, | am directed to
return herewith the Appropria-
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tion (Railways) No. 2 Bill, 1989,
which was passed by the Lok
Sabha at its sitting held >n the
17th March, 1989 and tr. .nsmit-
ted to the Rajya Sabha for its
recommendations and to state
that this House has no recom-
mendations to make to the Lok
Sabhain regardtothe said Bill.”

12.05 hrs.
ESTIMATES COMMITTEE
[English]
Sixty-Sixth and Sixty-Seventh Reports

SHRI ASUTOSH LAW (Dum Dum): |
beg to present the following Reports:

(i) 66th Report (Hindi and English
versions) of Estimates Commit-
tee on the Ministry of Human
Resource Development (De-
partment of Education) — Uni-
versity Grants Commission and
Minutes of the Sittings of the
Committee relating thereto.

(i) 67th Report (Hindi and English
versions) of Estimates Commit-
tee on Action Taken by Govern-
ment on the recommendations
contained in the 63rd Report of
the Committee (8th Lok Sabha)
on the Ministry of Civil Aviation
and Tourism (Department of
Tourism) — Development of
Major Buddhist Pilgrimage
Centres.

12.05 1/2 hrs.
BUSINESS ADVISORY COMMITTEE

[English]
Sixty Eighth Report

THE MINISTER OF STATE IN THE
MINISTRY OF PARLIAMENTARY AF-
FAIRS AND MINISTER OF STATE IN THE
PRIME MINISTER'S OFFICE (SHRIMATI
SHEILA DIKSHIT): | beg to move:



391 Absence of Members

[Smt. Sheila Dikshit]
“That this House do agree with the
Sixty-eighth Report of the Business

Advisory Committee presented to the
House on the 29th March, 1989."

MR. SPEAKER: The question is:
“That this House do agree with the
Sixty-eighth Report of the Business

Advisory Committee presented to the
House on the 29th March, 1989.”

The motion was adopted
12.06 hrs.
COMMITTEE ON ABSENCE OF MEM-

BERS FROM THE SITTINGS OF THE
HOUSE

[English)
Fifteenth Report
SHRIANOOP CHAND SHAH (Bombay
North): I begto present the Fifteenth Report
(Hindi and English versions) of the Commit-
tee on Absence of Members from the Sit-

tings of the House.

MR. SPEAKER. Now we take up mat-
ters under Rule 377.

Shri Harish Rawat.
[ Translation)
(Interruptions)

MR. SPEAKER: Jaipalji, | think there
should be some decency.

(Interruptions)
MR. SPEAKER: Professor Sahib what

are they doing? Please make them under-
stand.

(interruptions)
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[English)

MR. SPEAKER: | think there is a limitto
everything. You cross all the limits.

(Interruptions)
SHRI THAMPAN THOMAS (Mav-
elikara): | have given a motion on this

subject which is pending. (Interruptions)

MR. SPEAKER: This is something
horrible, something atrocious.

[ Translation)

MR. SPEAKER: They are wasting the
time of the House unnecessarily. Does it
behove them?

(Interruptions)
[English)

MR. SPEAKER: That is what | am
doing. | have taken action. What more can
be done?

(Interruptions)

MR. SPEAKER: Mr. Jaipal, | can name

you today for this. Would you like it to be

done today?

SHRI! S. JAIPAL REDDY
(Mahbubnagar): What Sir?

MR. SPEAKER: To name you.
SHRI S. JAIPAL REDDY: No, Sir.

MR SPEAKER: Then sit down.
Enough 1= enough.

{ Translation)
Professor Sahib please make them
understand.

(Interruptions)



